BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
AT PUNE
ORIGINAL APPLICATION NQ. 135/ 2024 (WZ)
[EARLIER ORIGINAL APPLICATION NO. 637/ 2024(PB)]

(LP)

IN THE MATTER OF6666
News item Titled “7 Flamingos spotted near
DPS Lake Wetland Killed activist blame
CIDCO’s development plan” appearing in
The Indian Express dated 28.04.2024 v APPLICANT

VERSUS

Principal Chief Conservator of
Forests and Head of Forest Force,

Maharashtra and Ors. wnee RESPONDENTS

AFFIDAVIT IN REPLY / REJCINDER ON BEHALF OF
RESPONDENT NO. 3 - CITY AND INDUSTRIAL
DEVELOPMENT CORPORATION OF MAHARASHTRA
LIMITED (CIDCO), TO THE REPLY AFFIDAVIT FILED BY

RESPONDENT NO. 1 PRINCIPAL CHIEF CONSERVATOR
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I, Gokul Madan Rathod, the authorized representative of Respondent 13,
No. 3, Age - 50 Years, Occupation- Service, in Charge Executive |

Engineer (Vashi) Office At — CIDCO Ltd. Old Administrative -

Building. Sector — 1 Vashi Navi Mumbai, after verifying all the

records do hereby state on the solemn affirmation that —

1. I have been duly authorized to file this affidavit on behalf of
the Respondent No. 3 to this suo motu O.A. viz. City and

Industrial Development Corporation of Maharashtra Limited
(CIDCO).

2

. I have received and read a copy of the instant rely affidavit
filed by the Respondent No. 1 PCCF, and in reply thereto, I

on behalf of Respondent No. 3 say and submit as follows: -

3. The Respondent No. 3 submits that at the very outset, it is
most respectfully submitted by Respondent No. 3 that unless
specifically admitted all the contentions of the Respondent
No. 1 in its reply affidavit, may Kkindly be freated as
specifically denied by Respondent No. 3.

4. 1 say that the, issue. of DPS lake being a wetland has been
dealt with in PIL 218/2013 which is disposed vide Judgement

,;ﬁ;g?:;\“ dated 01/11/2018 and the said Judgement is challenged by the
Tt " 2.\ Corporation in SLP ( C ) No. 16343 of 2019 by this
CORESPATIL
bl Respondent
Sl . The Respondent No. 3 states that it has developed a significant
*\“'1‘-.4:_:.- ez and comprehensively planned Nerul Node under its

Development Plan of Navi Mumbai. The subject land parcel
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under consideration is located in Sector-52 at Nerul Node and
falls in the residential zone as per sanctioned Navi Mumbai
Development Plan of CIDCO modified upto June - 2021 by
the State Government of Maharashtra while preparing the
development plan of Navi Mumbai. Respondent No. 3 had
taken into consideration the topography of the land and the
natural flora and fauna present at the site and accordingly had
earmarked various land use zones. The average ground level
at Navi Mumbai is lower than the creek water level at the High
Tide and hence Respondent No. 3 has adopted the Dutch
method of reclamation to prevent flooding of water and water
logging in the area. However, the Respondent No. 3 states
that, in some areas such water logging or flooding is inevitable

because of its geographical location.

. The Respondent No. 3 states that, said land parcel in Sector-
52, Nerul, Navi Mumbai is adjoining to the creek and is
separated by the Bund road (Kaccha approach road) land
parcel. The Chief Hydrographer of India has delineated the
High Tide Line (“HTL”). Based on this HTL, Coastal Zone
Management Plan (“CZMP”) prepared for Navi Mumbai and
approved by the Ministry of Environment and Forest
(“MoEF”) in 1996. As per the approved CZMP, a small
portion of land was affected by CRZ-II and as per CRZ
Notification 1991, development was permitted on the
landward on the side of the existing road. A copy of approved
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7. The Respondent No. 3 states that, MoEF & CC has approved f(
the CZMP 2019 for the Navi Mumbai area, and as per CRZ \Mi
notification-2019, a very small portion of the said land parcel
in Sector-52, Nerul, Navi Mumbai is affected by CRZ as per
the approved CZMP-2019. The Respondent No. 3 states and
it is pertinent to note that the said land parcel is not part of any
creek, wetland, backwater or designated as per
environmentally / ecologically sensitive area under any
prevailing rules, acts or orders. The said land parcel is on
landward side of HTL and hence the same is not the part of
the creek.

8. The Respondent No. 3 states that there is a landmark housing
Complex (NRI) adjacent to the said land parcel. Taking into
consideration the present status of the adjoining lands, the
balance area to the development in Sector-32 cannot be
construed to be a natural lake a water body. The Respondent
No. 3 most respectfully states that, the land mentioned in IA
as DPS lake is not a natural lake / revenue lake and is also not
a part of storm water drainage system. The said land parcel
was earlier used for salt production i.e. salt pan as per revenue
record i.e. 7/12 extract. A copy of the 7/12 extract of the said

land is annexed herewith and marked as Exhibit -02.

. The Respondent No. 3 most respectfully states that, the

/0 . - - . N ") .
/ ASHREESS. PATIL definition of wetland mentioned in wetland Rules 2017 is as

Thane Navi Mumbai

| faharashira
%bﬂ No. 38774

PN G?iﬂmﬁf}ﬂ

ollows -

A wetland means as area of marsh, fen, peatland or water,
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areas of marine water the depth of which at low tide does not
exceed six meters, but does not include river channels, paddy

fields, human — made water bodies / tanks specifically

constructed for drinking water purposes and structures
specifically constructed for aquaculture, salt production
recreation & irrigation purposes.” Therefore, it is evident that
salt production land cannot be termed as wetland in Wetland

Rules, 2017.

10.The Respondent No. 3 states that the airport operation of Navi
Mumbai International Airport (“NMIA”) vide their letters —
NMIA Letter No. MIAL/DIR/(OP)/200/2015/267 dated
18/12/2024, NMIA Letter No. NMIAL / CIDCO/GEN/0362
dated 16/05/2020, and NMIA/CIDCO/GEN/0989 dated
25/09/2024 have conveyed to Respondent No. 3 about the
necessity of not developing a bird section sanctuaries in the
area in vicinity of NMIA area Training Ship Chanakya
(“TSC”) because the location is to the western approached
path of NMIA runway and they also come within the Inner
Horizontal Surfaces (“IHS”) of NMIA. The Respondent No.
3 states and it is pertinent to note that the land mentioned in
instant Application in Sector-52 Nerul Node, Navi Mumbai
lies between the Airport and Delhi Public School (“DPS”).
Copies of the said letter dated 18/12/2024, 19/05/2020 and
25/09/2024 are annexed herewith and marked as Exhibit -03,
Exhibit -04, and Exhibit -05 respectively.

1. The Respondent No. 3 states that, it is informed by the airport

operator that these locations are in close proximity of NMIA

and should be made unattractive for birds and wild life as the
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concentration of birds in these location pose threat to ﬂ@.
, the

aircraft operations, and the bird strike / threat issue needsito

\

be mitigated and resolved much before the airport operation, -~

commences at NMIA, as part of DGCA and I CAO guidelines

for wildlife Hazard Reduction management at airport. The
Airport operation has further requested the Respondent No. 3
to peruse the matter with government authorities for not to
designate these sites as Wildlife Conservation Sites in any

form.

12.In Pursuance to NMIA operation objection in the part,

Respondent No. 3 vide letter No. CIDCO / MD/ 250/ dated
25/01/2016 have brought to the attention of the Revenue and
Forest department of Government of Maharashtra, that the
proposed bird sanctuary would create a bird hazard to the
airport as these locations are very close to the take-off funnel
of NMIA. A copy of Respondent No. 3’s letter dated
25/01/2016 is annexed herewith and marked as Exhibit -06.
The Respondent No. 3 stated that BNHS had also warned
about the possibility of bird strikes on the Airplane upon
declaration of a bird sanctuary in the vicinity. It is pertinent to
note that National board of wild life in its 34" meeting held
on 2™ June 2015 considered Respondent No. 3’s request to
walve the condition for development of bird sanctuary in the
mangroves park near NMIA as per the wild life clearance and
has waived this condition in view of human safety. A copy of
letter dtd. 30/06/2015 with respect to 34" meeting held on 2™
June 2015 is annexed herewith and marked as Exhibit -07. In
view of the above circumstances, the Respondent No. 3 had

then requested the Government of Maharashtra, to
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immediately withdraw any such proposal of declaring a bird 4 (4.4

sanctuary near the Navi Mumbai International Airport area.

3o = 13.In the above context, it is pertinent to mention here that the
major newspaper like “The Indian Express” and “Times of
India” had reported that 39 flamingos found dead at different
location of Ghatkopar (E) as ‘their flock was hit by the
Emirates plane (Dubai — Mumbai flight). The pilot of the
flight reported the bird strike to the Air Traffic Control
Official of the Mumbai Airport after landing at 9:15 pm on
20™ may 2024. It is fortunate that no crashing of flight
happened in this incidence. Hence to prevent the occurrence
of such incidence in future during operations at the proposed
Navi Mumbai International Airport (“NMIA”) it is necessary
that the location in close proximity of NMIA should not be
declared as bird sanctuary as they would pose threat to aircraft
operation at NMIA However, such location may be identified
beyond the City limits of Navi Mumbai. A copy of news
article from The Indian Express dtd. 21/05/2024 annexed

herewith and marked as Exhibit -8.

14.The Respondent No. 3 states that the subject location in Nerul
is behind the Seawoods Estate residential complex, which is
very near to the take-off funnel of Navi Mumbai International
Airport. The proposed Bird sanctuary which would create a
bird hazard for the airport, will prove to be a major deferent
to development of Navi Mumbai Airport. The Bombay
Natural History Society BNHS in its report also warned about

the possibility of bird strikes at the airport upon declaration

and conservation of the land as a bird sanctuary in the vicinity.
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condition for development of bird sanctuary in the mangroves /. .

\
park near NMIA as per the wild life clearance and waived this

condition in view of Human safety.

151t is well established from correspondence of forest
Department that the site of NRI — TSC off Palm Beach Road,
Nerul, Node being in close proximity to the Navi Mumbai
International Airport, it is not advisable to be considered a
“Bird Sanctuary” as the same also poses risk from the aviation
safety point of view. The forest officials have noted that the
National Board of Wild Life in its 34™ meeting held on 2™
June 2015 have considered CIDCO’s request to waive the
condition for Development at Bird Sanctuary in the Mangrove
Park near NMIA as per the Wild Life clearance and watved
this Condition in view of human safety. They have taken
cognizance of the study done by the Bombay Natural History
Society (BNHS) that development of Mangroves Park near
airport would attract birds. The forest Department earlier by
letter dated 03/03/2016 has rightly considered the fact that, it
is not prudent to notify the land near DPS on Palm Beach road

as a bird sanctuary.

"The Respondent No. 3 states that the Ministry of Environment
and Forests, Government of India granted Environment and
CRZ Clearance to Maharashtra State Road Development
Corporation Limited (“MSRDC?”) for Nerul Jetty Project at
Nerul, Node, Navi Mumbai on 07/05/2013. Further MoEF &

CC, Govt. of India has granted transfer of Environment &

8 " /ﬂﬁ"
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CRZ, Clearance to MMB and MMB issucd NOC for the same

to Respondent No. 3 respectively.

17 Further, the Ministry of Environment, Forest and Climate
Change, Government of India has granted Forest Clearance
approval for the Nerul Jetty project on 13/02/2018. A copy of
the clearance approval is annexed herewith and marked as
Exhibit -9, It is pertinent to mention here that the construction
of the jetty was completed following all the terms and
conditions of the Government's approved proposal dated
13/02/2018. According to the approval reccived, the entire
Structure of the jetty is built on a bridge (stilt), as such the
construction of Nerul Jetty has not obstructed the natural flow
of water. The Respondent No. 3 also states and it is also
pertinent to note that, on inspection of Google images and
actual site inspection, it is indicated that there was no pipe
connection connecting the Pocket- C / (DPS) surrounding area
and creek on the south side, nor was any pipe laid on the main
road in the past before Construction of Nerul Jetty. Therefore,
it cannot be said that free flow of the creek water was
obstructed by the construction of the Jetty, which in — turn
caused harm or death of Flamingos. Any allegations of such
nature are purely baseless and unfounded. Copies of the
google images are annexed herewith and marked as Exhibit -
- 10.

18.The Respondent No. 3 further states that, the incident of death
of six flamingos seems to have occurred on 25/04/2024 at
06:30 AM as evident from the Necropsy Report of the
Maharashtra Animal & Fishery Sciences University’s

9 /X,ﬁ—v



L"" Department of Veterinary Pathology, Mumbai Vetemnary//

College, Parel, Mumbai — 12. On the bare perusal of the sa;(d s,
o4,
! .
reports it becomes evident that the said flamingos died due kg \ _ ?i’?
!\( b‘

cardiorespiratory failure and not due to any civil work bemé\ \\f;«

e

executed by the Respondent No. 3, and hence the cause of \\E ;éﬁ
death of flamingos is not attributable to the Respondent No.
3. Copies of Necropsy Reports dated 25/04/2024 bearing PM
No: 53724 to 58/24 are annexed herewith and collectively

(“colly”) marked as Exhibit -11.

19.The Respondent No. 3 further states that the area where the
flamingos were found dead and / or injured is in the
possession of Respondent No. 3. It may be noted that 3 out of
6 flamingos died during the treatment at the Wildlife Welfare
Association, Thane. The Remaining 3 injured flamingos were
successfully treated and upon their being fully recovered and
found fit for release by Round Forest Officer (RFO) with
NGO representatives on 06/05/2024 at T.S. Chanakya Lake,
Nerul Node, Navi Mumbai. The Respondent No. 3 states that
the RFO took prompt actions to move the injured flamingos
for treatment, due to which, 3 flamingos could be saved.

o

20.The Respondent No. 3 reiterates that the autopsy report states

that the flamingos died due to cardiorespiratory failure and not
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due to any injury or civil works. Further, the RFO took a
sample of the water from DPS Lake on 25% April 2024 & sent
t to MPCB lab for analysis. The report of the analysis of the
said water sample was not toxic. That apparently unnatural
flamingo death and injuries had occurred. DCF, BNHS & -
Vanashakti & local resident visited the site on 26% April 2024

10 4@@‘/



& again on 1¥ May 2024 with Additional Principal Chief qql'
Conservator of Forest, Mangroves Cell along with Chief
Conservator of Forest, Mantralaya & study report of Bombay
Natural History Society (BNHS) dated on 30% April 2024

probably cause of the flamingo deaths & injuries.

21.The Respondent No. 3 states that, the State Government of
Mabharashtra has by a GR dated 05/07/2024 constituted a
Committee for Protection of flamingos and their habitat in the
DPS Lake area in Navi Mumbai and Respondent No. 3
(CIDCO) is also a member of the said Committee which is
formed under the Chairmanship of Principal Secretary of
Forest. A copy of the said GR dated 05/07/2024 is annexed
herewith and marked as Exhibit -12. The Respondent No. 3
further states that, at the second meeting of the said committee
held on 23/09/2024 various measures for protection of the
flamingos were discussed and outlined. The report of the said
Committee is already placed on record by the Applicant as
well as the Respondent No. 1, and therefore, for the sake of
brevity, Respondent No. 3 craves the leave of this Hon’ble

Tribunal to refer and rely on the contents of the same, as and

when necessary.

2.The Respondent No. 3 further states that the recommended
solutions of BNHS report were followed by the Respondent
No. 3 and Respondent No. 3 have taken up replacement of the
LED lights with yellow LED’s lights, featuring a beam angle
of the existing fixtures on the elevated road connecting the
Nerul Jetty adjacent to the DPS Lake area. The Respondent

No. 3 also states that the said Committee is to suggest

) o



measures for protection of the flamingos and Mangroves in

» the vicinity of the DPS Lake area.

23.The Respondent No. 3 further states that it has taken
appropriate measures and followed suggestions /
recommendations of the BNHS for the protection of the
flamingos and is taking up the present matter on high priority

considering the severity and seriousness of the incident.

VERIFICATION

I, Gokul Madan Rathod, the authorized representative of Respondent
No. 3, Age - 50 Years, Occupation- Service in Charge Executive
Engineer (Vashi) Office At~ CIDCO Ltd. On 1* Floor Old
Administrative Building. Sector — 1, Vashi Node, Navi Mumbai,
after verifying all the records do hereby state on the solemn
affirmation that whatever is stated herein above is true and correct to
the best of my knowledge and information. Affirmed and signed on
this 01 Day of July, 2025.

A

Gokul Madan Rathod
Service In-Charge Executive Engineer

i 38TH

«110220%0. /__ /} ¥or, Respondent No. DCO

I T, for, Exaclx’mwe Engineer &a%%

D ) Cideo Of Maharashitra Lid
iy st Flor, Old Adeninisirative BI

%ctnr't ?ashi Mavi Mumbal400 3
Piv: 022:69931

This document is noted and
Registered at Sr. No. f’}j 6
Page NolrF Reg. Book Now, &

' ""‘VREE S PATIL
i?dhmbaa

e '“«3?3”3
< 4. 38771 ADVOCATE & NQTARY
GOVT. OF INDIA datedon _Q0 1 JUL 2025
$8-4/273, Xerox Lake,
Sec-2, Vashi, Navi Mumbai.
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EXWI RIT.No: 03

GVK)

No MIALDIR {U.P 20002015 265 8% December 2015

To,

Managng Director

City & industria) Development Corpormstion of Maharaahtra Lid {CIDCO)
CIDGO Bhavam, 2™ Floor,

Batapww (CBD)
Navi Momisai — £00 §14.

Sub : Newspaper Articles on 3 Bird Sanctuaries to COme up eround city™.

Sir,
ﬁﬁbbmpzhvnedhwmbamﬂmhmwuwhmenmpapem
between S* to 7™ Doc’ 2015 on the abowe cited subject.

Mwhwwm.mwmmmmmdmw
sanchumries including Bne Bt TSC-NRI Wettands off Paim Beach Road and other at Panje-
Funds naar Liran in Navi Mumbai aren.

While we appraciate that this 18 a positive siep for conservation of ecolagy & wildiife, we are
concemad as the proposed bird sanctuery at Paim Bsach Road is i dose proximity to the
Navi Mamibal Axrport Profect site and may lead bo ervironment related soues in itwe. The
proposed bind sanchsary at Pabm Baach Road shall be in the fight peth of Navi Mumbai
Abrpost, and 18 of major concem and  may impact the development of the Navi Mumbei
Alrport.

We sincersly request CIDCO to take up the mstier on priofily with concemed authorities,
wmmmmmmmdmumeMMRm,

Thanking you.

Yours faithhsly

Foe Mumbai Memal Alrport v, Ltd
(mm Dechrnukh)
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2496

Director -  Urban Planning i O T
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EXHIRIT Al 04

GVK)

Date: 16% raay 2020

2™ Fioor, CIDCO Bhavan, CBD-Gelapur,
Nawi Mumbai - a0( 614.

Subject: Bird Threat to Navi Mumbal Intemational Alrpori (RMIA) & Recommendations of
Bombay Natural History Saciety in its 2018 Report submitted to {I0CO

Raf: Report of Bombay Natural Mistory Society submitted to CIDCO on 'Baseine
Documentation of Flora and Fauna of Karngla Bird Sanctuary {KBS} and Navi
Mumbai Intermational Airport [NMUA) Project Area for Preparation of Conservation
and Preservation Plan, 2019,

Sir,

In view of expected threat of bird strikes to operation of Navi Mumbai international Airpon, the
adjoining areas of NMIA need to be made unattractive for the binds & wildlife. Therefore, bird
sanctuaries on the Arablan coast and In the mangrovas need to be planned awgy from approach path
and airspace of NMIA. Bombay Natural History Sadiety (BNHS) in its referenced report of 2019 on the
subject submitted to CIDCO has suggested sites located near Panje-Funde villages of Uran Taluka near
NPT, more than 10 km south of NMIA to be reserved as Bird Sanctuaries, as shown in enclosed
Annexure-1. Apart from this site near Panje- Funde villages, BNHS has suggested the two existing sites
near TS Chamakya and NR} Lake to be protected and improved. The key recommendations of BNHS in
its report, reproduced below, heed to be implemented by CIDCO {except those related w MRS compiex,
Delhi Fublic School Training Ship Chonakya), 1o ensure safe aincraft operations at NMIA.

“We strictly suggest thut (JDCO should protect ond conserve Jollowing biclogically imporrant hobitats,

A. Wetlond - NRi {Non-resident Indian] complex, Delii Public School (DPS), Troining Ship
Chanakya (TSC), Ponje, NSPS (Nave Shevo Police Station} and Josoi where lorge oggregations
of birds ore observed.

8. Xey links and corridors in the landscape ientified in this study.

C Kornale Bird Sonctuary ond notiffed Ecologico! Sensitfve Zones.

Mpointoining the current state of this londscape especiolly wetlonds and Protected Areos is absolutely
essentiaf for the air safety of upcoming Novi Mumbai international Aicport {NMIA]. Any chonges in the
current stote of these areas will result inte more errotic mavement of the birds in the lontiscape
between feeding and roosting sites ond will Jeopordise the oir sofety of NMIA.”

in related development, in January 2020 Maharashtra Coastal Zone Management Authority (MCZMA}
published Draft Coastal Zone Management Plan {CZMP) of Mumbai City & Mumbal Suburban District
for invitlng suggestions/objections from pubils. Critical issues for NMIA in Draft CZMP are as under:

Havi Mesodai intematieu] Airport Pt Lt oxpp 10l
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1} The coasthine ie Uran including Panje 8 indicsted a5 Coastal Regulation Zone (CRZ) 1, ve.
developable land areas up to or close to the shoreline, within the axisting municipal Emits.
This shall impact development of bird sarctuary in this location which is necessary for NMIA.

2} Although Draft CZMP indicates the areas north and north east of Panje as CRZ- Mangroves &
some 3 CRZ- Mud Flats, these very areas sre shown as part of Navi Mumbal Spacisl Econormic
Zone [NMSEZ) for industrial developmentin GDCO Plan for Dronagint Node. CIOCO's landuse
for this land as SEZ / integrated industrial township needs to be de-notified in Developmeant
Plan of Navi Mumbai by CIDCD and Govt of Maharashtra 1o retain the CRZ- status of these
tands to ensure development of bird sanctuary in this focation which is nacessary for NMIA

3} The farge sres north and north east of Panje Indicated as (24 Mangroves needs to be
setained along with the adjscent mud flat as feeding and roosting area for avifsuna of Thane
Creek, so that these birds do not fly across towards north into the fight path and airspace of
NMIA

The above Issues are eritical for development and sate operations of NMIA and need (o be addressed
urgently by CIDCO and Gow of Maharashtra,

NaviMumbal imersatiopal Alrport Pyt Led (NMIAL) s In completa sgreament with recommendation
of BNHS on conservation of Wetlands near Panje srd Funde wilages i Drowsghd Node of CIDCO as
bird sanctuaries, end nequast CIOCO and Govt of Maharashira to linplement this recommendation
by effecting required modifications to Development Plan of Navi Mumbal. However, NMIAL is not
in favour of developmeant of Wetlands @t NRI {Non-resident Indian) compiex, Dethi Public School (DPS)
snd Training Ship Chanakya (TSC) a5 bird sanctuaries because these focations are close to westem
approach path of NMIS rinways and also come within Inner Horizontal Surfaces JHS) of NMIA, as
shown in snciosed Annsire-1. Contentration of birds in these locations shall pose theeat to aircraft
operations therefore ihese sites needs to be avoided. Aspertof DGCA and ICAD guidefines for Wildiire
Hazard Reduction Management at airports, the bird threat issue nieeds to be mitigated and resolved
long before the sirport eperations commence at NMIA. DGCA licence for operation of alrport is
dependent 41 this

RMIAL therefore requests QDCO to kindly inftiate steps for conservation of Wetlands near Panje and
Funge villages in Dronagiri Node of CIDCQ as bird sanctuaries for safely of aircraft operations at NMIA,

¥ours Sincerely,

Charudatia Deshmukh
Director-trbsn Planning
Navi Mumbal International Alrport Pvt Lid {NMIALY

Enciased: Annexure-1{Map} tocation of Bird Sanctuaries [Existing & Proposed) near NMIA
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a¥d e AHIBIT.NO: 0F
adani a2 Mumbal

Ref: NMIAL/CIDCO/GEN/0S89 25M September, 2024

—e——e————n,

Ms. Geetha Piilal,

Chief Genera) Manager (Transportation & Airport),

Gity & Industrial Development Corporation of Maharashtra Limited
CIDCO Bhavan, CBD Belapur,

Navi Mumbai - 400 614,

Sub : Bird Threat to operations st Navi Mumbai International Airport (NMIA),

Ref : 1) NMIAUSs letter No. MIAL/DIR.{U.P.)/200/2015/265 dated 8.12.2015.
2) NMIAL’s letter No. NMIAL/CIOCO/GEN/0362 dated 16.5.2020.

Madam.

This is in continuation to the above cited letters from NMIAL to CIDCO, on the subject
(copies enclosed for reference). .

NAMIAL has time and again conveyed to CIDCO on the need to make areas in vicinity of
NMIA to be made unattractive for birds and wildlife. This includes the locations near
NRi Complex De!hl Public School and Tralmng Shnp Chanakya in at NeruI/Seawoods area
of N3V MAumbai,

NMIAL requests CIDCO ro kindly escalate this issue with concerned departments of
Government of Maharmm_as the said locations at NRI Complex, Delhi Public School

come within the lnner Horizontal Surfaces (IHS) of NMIA. Presence of birds and wildlife
at these tocations may pose a threat to aircraft operstions at NMIA. - Therefore,
desigAating these sites 1or wildlife conservation in any form needs to be avoided.

NMIAL requests CIDCO to kindly initiate steps to identify alternate sites for avian fauna
and wildlife conservation elsewhere in Navi Mumba /MMR, away from NMIA.

Thanking you,

Yours faithfully,
For Nawvi

(Charudatta Deshmukh)
Jt. Prasident ~ Planning & Design.

Enclosures :
1) NMIAL's letter No. MIAL/DIR.(LL.P.)/200/2015/265 dated 8.12.2015.
2) NMIAL's letter No, NMIAL/CIDCO/GEN/O362 dated 16.5.2020.

Navi Mumbai Internationat Airport Pvt Itd PRo+91 22 68519500
C17, Neow Project Office. Nea' Ulwe Gaonthan Bus Stop

Amara Marg, Hwe
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EXHIBIT.No: 06 500

Sunjay Bhatia ias. —_ » CIDCO

Viee Chairman & Managing Director

- we MARE CITIES

January 25. 2016,

(e

CIDCO/MD/ 250 N S
\, #
. -

—
Sub: Declaration of Bird Sanctuary fin Nerul Novi Mumbal

Dea w/"” /

It has been brought to our notice that the Slate Government [ proposir?g three
iceations In Navi Mumbai as bird sanciyaries, two in Nerul and one in Dronagii Node

The preposad locations in Nerul. behind the Seawoods Estate residential Complax. is
very near to the toke off funnel of Navi Murbai Internafional Airport.  The proposed
bird sanciuary, which would create @ bird hazord for the aiport, will prove fo be a
maojor deterent 1o development of the Newvi Mumibai Airport, BNHS, inits report had
also womed about the possicility of bird strkes o the airport upon declaration of a
birc sanctuary in the vicinity. The prospective bidders of NMIA have akeady expressed
cancerns about this proposal.  The proposed Bird Sonctuary at Dronagir is also within
tha circling orea of Navi Mumboi Infernational Airport and major developrment works
are in progress in the fownship,

Please note that National Board of Wild Life, in its 34th meeting held on 20d June 2015
considered CIDCO's request to waive the cendition for development of bid
sancluary in the mangrove park near NMIA as per the Wild Life clearance and
waived this condition in view of humaon safety.

In view of the cbove you are requested to immediately withdraw any such proposol

£ of gdeclaring a bird sonctuary near the Navi Murnbai International Airport.
'
17% with ﬂxw ‘
L L d de@jxf

"

@7'6[.*/‘.*

Yours €A
/7 /
- — s ol

— ' — —

s

{ Sanjay Bhatia)

Shii Vikas Kharage

Secretary {Forests)

Revenue & Forests Dept
e Govt of Maharashbra

A Mantraloya, Mumbai 400 052.

Ko

>

P

A\

City & Industrial Development Corporation of Mabarashtra Ltd.
(A Governmertd of Maharpahtra Undartaking)

Ragd. Office: Nirmal, 2nd Floor, Nerlman Folot, Mumbal . 406 021 » Tok 022 - 2202 6865, 2202 1155 » Fax. 022 - 2202 2508,
Head Ofiles: CIOCO Bhavan, CR0 Belapur, Navl Mumbel - 400 624 « Tet: 022 - 6791 B2A1, 2757 1547 « Fax: 022 - 2753 2129,
Emall: md@tideo.maharashla.govin » Www.Clden mmabarashira gov.n
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Sol F.N0.6-38/2015 WL (34" Merting)
Government of India
Ministry of Environment, Forests & Climate Change
Wildlife Division

#kox

Indiya Parvavaran Bhawan
Jor Bag Road, Aliganj
New Delhi-110003
Dated: 3c.06.2015.
The Principal Seeretary (Foresis) —
Department of Forests
Government of Maharashtra
Manatralaya Mumbai
Nagpur-400032.

Sub: Minutes of the 34" Meeting of Standing Committee of NBWL.
Sir.
During the 34" Meeting of Standing Committee of NBWL held on 2" June 2015 under the
Chairmanship of Hon ble Minister of Staie (Independent Charge) for Environmient, Forests and Climate
. Change, the following proposals pertaining to your State were considered. The relevant portion of the
decision taken in respect of the proposals is reproduced helow:

“1. Proposal for rationalisation of the boundary for Malihok Bird Sanctuary, Maharashtra.

The Member Secretary informed the Comminge thor the state government hud conveyed that it
had decided to adhere 10 the earlier proposal of ravionalising boyndaries of the Maldhok Bird
Sancruary.

Dr H. S, Singh suggested thar the Ministry must toke concreie steps lo conserve Great indian
Busturd (GIB) before deciding on the rationalisation proposals.  He added thar Menismy should
prepare an integrated plan for breedinyg und conservation of GIB covering the Staies of Gujarar,
Muharashira and Rajasthan. The Project mav be funded from CAMPA and must be submitied
tmmediately and acrion must siari on it hefore it is oo lore.

Member Secretary informed thai un action plan is already in place and action on this plan is on
way in the states. The chair suggested that the states take a holisiic view of GIB conservation and also
suggested 1o Wi 1o provide inputs in preparing an integrated scheme for GIB conservarion plan in
consultation with Ruajasthon, Gujorcr and Moharashiva, After discussions. the commitiee asked the
Minisiry i prepare imegraied GIB convervation plun within a month and propose rationalisation
bused on the requirement of the conservanion plan.

L

2. Novi Muwmnbai  International  dirpori (NMIA4): Amendment 10 condition (iv) of the
recommendation of SCCNBWL (3.5 km from Karnala WL sanctuary)

The member secretury bricfed the Committee un the representation of CIDCO seeking waiver
of the condition (iv). stipulated by SC-NBWL 1o declare adjoining NAMIA area as mangrove sanctuary
He added that Govi of Maharashiva hid also recommended the CIDCO s reques! basing it on the
BNHS stuely. The said susdy has stated tha vdjoining NMIA site should be made unniractive io bivds in
view of aircruft safety. nonem safery and Hrpore safely

Directar. WII explained the case with an wentical case of Brisbune Airport and emphasizeed
thai ihe wir ports adjoining the mangrove . should ke made ymattractive o birds.

After discussions, the Standfing < onrnifter recommended (0 wuive the aforesaid condition in

. . .y . N bY N - .
view of lwman safen and considerine thar Goverament of " Meharashira s decision 1o declare
altermaive sue. numely. Thune Creck ws Samingo Sonctinay fr conservaiion.

Conid. .. 2
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3. Widening of existing I Jane 1o 4 fane divided curriagevay Sur Panvel-lndapur (Km 0.000 1o

bt 840003 section of NH-17 i the Stuic of Maharashira. Propesal for diversion of tand
within sanctuary and dio cep=sensitive Dead

Tl speaiher sog gl Prigisd e coanpiiog ol the propesad wnd s refection Ry SCNBIWL Jn
w hetd g 205 Ducember J0UY

bt o o F meenny hwld on £ funie 2013

s i

ek manted jor divecsioit of FoAL ol ity i Fhe propusal puelves diversun of Jorest seattel
within i wigside (EXF - uf the Kewnela Fird soan, tieo s T btk dhose mectingy, SU-NBWL Bedd advised
NHAT 10 1ake alternative oligmment ouls.de e Sty In the 317 meaiing of SUNBWL held on 12+
15 fusnest 2004 the propoval hued bois vocommiernded Jor outside sunctuary area ditho ! O ko from
Soepidiry of soncinaryy by dhe KONPWL, witk conditions supufuied by SEVL, fhat restricivd thi
wetdesinig e 1 Rm it on Bl spies Proas e oundvety of \aRCisary (et

Fossbmnivd tor eoconsideration with e

Now. a copy af dhe carier proposed i ool

segpmt i of Stete Cooverapient {1 permitisig widening within the Kornala Bird Sunctury. The
Spoe Genermmond burs meniaahed the e aretch 27 3.3 ke 113 ko swithie the sunciaaey and kot each
s boils e of roud anisids the supctiiryi v b the permcnan bottieneck for praffic wid will hinder
the tragfic speed o the lughway.

Tie chair cpined that wisonng within tiwe sunctuary will smavthen the mraffic and redice the
foud copissions from recurring traffic jamy whicd are harmful for e birds and other yildlife. Afier
disgussions, the Standing Conpniitee ve. smendsd the project ond directed thal a wwum conprising of
representtive of Wik NHAl ared Cineg Wildlife Warden of Mahurashirg werld underiake @ Site visil
wgred o0 _felsible nntigadion gieasneey wehiciing those for reptides, sitiis and auiside soncluary vlong
the proposed 3 3 ko sireich, within wnsh,

4. Proposed Residentinl & Commercial Project under Stum rehabilitarion authority. Mudund

near Veenit Nugar opposite LBS Marg, Mulund (Wesy To. Kurla, Maharashira

The member seorelury briepsd he it i e propesal. L. Sukimar cakdid that the
Comminee showld 1ake a different vicv Jor e wrhan doveiopment activities ground e naftisnud
parks spmetiartey et i prbon setinig

Afrer disenssions. the comumiite s defeyred e pripcu i veew of wor-finatizarion of EV7
orogased o f Sinay Gt Nestiomad Park
The abeye recem mendalionds) sre subject 1o he existng cirectives ol Hen ble Suprims Cour
dnd provigions of Forests {Conscrvatnnt Agt HEhiE
) Youps faithfuly
2. Rofe saddpn.
(Rajasekhar Ratti)
Keientist *C /Depuly Director (WL)
Copy
D The Chiel Wridiee Warden. Zavernmeant of Mabierashuy o Run Gin Road. Cnal Dine, Van
P i Dagnur-d0 001
3 the Addl Py Cheel Conservator of Bacess. Mapsing ol Frvieomuent & Fovests, Regional
Offieet WY, RS0 Arera Cotons Lk road- 1. Bhopai-362014
3 The General Mangger, Morional Highways Authoriy of Indin (Ministey of Shipping.
Road Transport Ind Highwayss G-3 & 4 Seotor-10, Dwarkz, New Delhi-1HHO07S
4 The Managing Director, CIDCO. CINDCO Bhavan. CHD Jelapur, Navi Mumbay- 00614
S The Divector, Arnsts Develoser. 701 7 Dwor Doy Bhoemi, Andbern, Muritha
A fhe bt seorutass BA Drasior Melllb & ot

Sy I peeter Laenerat of Poresbr € Dhvis on, Mob b & 0 : TN
’ : R RGN LY bl
JL\. {\3‘“} i “.&,ﬂ-‘ e
{Rajasekhar Ratti)
seientist U Depuny Directar (W L)
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simes mar teated as aduls,
The B comprises of 2 judi-
ial member, a prindpal magis-
sate and Two non-judicial ap-
« insedd members who are social
vorkers. The order of the JJB,
Hynse, granting bail to the minor
weused on Sunday, was passed
# Dri N Dhanawade, one of the
o sdicial rrembers. Two oth-
% - the principal magisirate

G

» 39 flamingos found dead in Mumbai; flock hit by Emirates plane landing from Dubai

f the accident. “We have ap-
soined ACF Vikrans Khade as in
restigating officer o axertan
what caused the hit. We swill i
iestigate whether the ainoraft
vas flying on the cormect route,
ad wiy the birds happenad ©

¢ in ity path ete. Owr findings

viil determine the cause and

aw such an accident can be

voided,” Rao wid Express.

The incdenr came to light
shver: Chvildren playing on the
wc  roads  adiacent
hatkopar-Andbeeri Link Road
egan spreading word that 11
a5 “raining dead buds”
hereafter, the Jocals foemnd the
amingos with thelr camcasses
e across a radivs of half 2
tomegre.

“he flock of flamingos fyiop
witrward were reportediy hit
: the Ernirates £X 508 fghs
Fachy was o fand from Duba by
s The crash took place over
atkopar, which is the fanding
th of several internationa!
its,

As pur an Alr Traffic Conerol
caal, pilots reported the bird
xt after landing at 9.15 .,
¢ found traces of the birds in
airplane’s fuselage bu no
rasses weore found " he said.

Pavear Sharma, honorary

gE =

emphasised befove the B that
Section 304 has been applied in
the caseand not 304 Aofthe IX
and since the boy was 17 years
ard elght mornth old, he can be
treated 45 anadult.
“Unfortunately, the JBrooka
different stand in the case. As far
as the application urging for
treating the boy as an adult was
converned. the JIB remarked

wildlife warden of Murnbal, and
foumidder of Resgink Association
for Witdlifie Welfars (RAWW,,
who assieted in the rescue oper
ations. wid The Indian Express
thar they started receiving fran-
ti¢ <aiis from Ghatkopar resi-
dents after 10 pm on Monday.
Sharma said, "We received
the first call from someone who
ved in a residential society in
Ghatimpar, who said a flamingo,
stil alive, had been spotred in
their wrnplex. As we were
preparing to disparch ourtea,
we pnt another call informing us
that the flamingo had died and
Brroee flamingos had been spot
redd. Soon after, we began getting
calls from many people. in
Chathopar's Pant Nagar who had
spotted severaldead flamingns.”
Asper Sharma, 29 flamingos
were recovered during the night.
wehile more carcasses were re-
wovered as the day set in.
“Howezver, the actual number of
flamingos hitcould be higheras
we suspect that dogs may have
taken them away, or they may
have fallen in the mangrove for-
est. Many could possibly have
been hit by fast moving traffic if
they had fallen atong Eastern
Express Highway,™ he added.
Since flaringos are a pro-

Pune, Tuesday. /4.

seenand Hed' and keprit aside,
1 think the board hastskenanex-
remeely fendent viewand recom-
mendad 15 days sodal service,
de-addiction efforts and other
things. This was a shock forthe
police force, espedially whenalt
nroof about age of the minor the

Ld

A

right toreview its own arder The
higher court hiagsald if the board
refuses to review the order.then
we can approach itagain. if the
118 refuses Lo review its order,
thes we will approsch the
Higher court. We are expecting
the JIB order by teday or by to-
morrow.”

Fadnavis sald Pune police will
doeverything possible toget jus-

Officials inspect a location in Mumbaiwhere a dead
flamingo was found, Bopress

tected species. the rescuers
handec over carcasses of the
flamingos to the forest depart-
ment which is conducting the
necropsy. For the record, flamin-
gos are a protected species un-

~der the Wildlife Protection Act

(1572).

The carcasses were taken by
the forest department to Airol{
for postmortem. A team of doc-
tors from the Sanjay Gandhi
National Parichas been deployed
for the purpose and the reports
arz expected to be refeased in

¢ By =

@

another4-5 days.

Range Forest Officer,
Mangrove Protection Cell,
Prashant Bahadure, was not
given perrmission to enter the
airport tocross check the alnraft,
which the birds had collided
with. However, airport authori-
ties revealed detalls of the
Ernirates fiight scheduled toland
arourid 9 pm.

Flamingos have never been
spofted eariier aryrwhere around
Chatkopar, “The famingos
seemingly flying to the north

2 k

Fadnavis said there are gther
s35ues which have come up for
discussion. *Gne of which in-
thides pubs in residential areas.
Mo identity checking is carried
outin the pubs. identiry check-
ing roeans the pub management
#125 to allow people inside only:
after checking theiridentity and
age proof. Such checking does
nottake place. The polive are go-

and had to change their path be-
cavse of the high-rises around. It
is poor urban planning that has
claimed these lives,” said BN
Kumar, director of NaiComnect
Foundation.

“We found a bird tying dead
in our building's epen podium
We picked the carcass and
brought it down only to realise
that rnany cther flamingos had
been killed tnthe tragic incident
of a kind we had never wit-
nessed eartier” residents from
Gurukripa. jayantam Co Op

One of the 39 birds was res-
cued alive by locals but it suc-
cumbed o ifs injuries an hour
later, likely due to internal
trauma. “The bird had a visible
injury on its claw, 50 we con-
sulted local veterinarians who
suggested some immediate
reatment We alsocalled the lo-
cal bird arnbadance, but it never
arrived, and the bird died righit
before us,” said Pradnesh Parkar,
aresident of Laxmi Nagar,

“As per our study, given the
beightof their flight, thisfleek of
pink birds was readty for thesr re-
turn 20 Kuteh, in Gujarat,” said
Mrugank Prebhu, aresearcher at
Bombay Matural History Socdety,

Speaking te The Indian

YT PO IAAD S, v e .
time, under the juvenile justice
Act, action has beet taken agairmst
aﬁgﬁsmkﬁgggaém :
action will be taken, The provi-
sions under the Act has been in-
voked against the parents.
Parents should rerssin on guard, |
ensure thatchildrendon'tmisuse
their freedosn and show propet
direction tn their children.”

Express, Stalin D, envircnmmen- !

ralist and director of NGO
Vanashaktl, ciairmned that power

fled
thre
the

atle
e

tines passing through Thane |

Creek flamingo sanciuary, 2,39 y
have been laid at a great beight,

at which the flamingos alsa fly.
is jikely ro have affected! the mu-
grasnry birds.

“The power lines, which
were laid even before procuring
adequate permissions, pass
through the sanctuary and bave

been Ingfit ar a great height. ftis |
fikely the Samingos were trying

10 averpass these high power

lines and got caught off guard

and hit by the airpiane,” said
i s

Stafin,

“Meanwhile, there is aiso
the question of why the inci-
dent occurred inthe first place,
With ODCO aliowdng construc-
tion along water bodies in Navi
Murnbai, where the flamingos
arrive, itislikely that somecne
was attempting to chase away
the migratory birds at night and
cleartheland, which prompted
the birds to flee during the

might, which is when they are |
migre prone to get hit” alleged
Stalin D, who has aiso written
0 the Ministry of Envirornsment,

forest and Climate Change on
the ratter,
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Emirates jet was

L GF NG A, MUMBALTHAL MUMTAL

TIMES

3 CITY

flying at 280kmph

when it collided with flamingo flock

Masiu ¥ B
Kby Forsandis | N
Muambal In 8 magr B0,
dent Fnm Rgns were walled
\s 5 iy colliston grith 53
Emirotes alrershl in Mumbai
on Mendey Flight Ackel
Flightrnisr2d’s dats shoavd
that the jei was al #BOkmph
wen the llision !
Althe agh H W #ot known
i YouT, PISSERRETS were
L rhe QiU A Brnsmies Bo.
qing 7T i to glass wonf

fsrRkOR as F soaIs
he  inesdent  drought

s 2k supories of sheilS Alr
aays’s 5309 nec Wlent which
g AT wirvn alt lost dath s
engines witer 1 few into B
Hock of migrabiey Cansdian
geese, which led 20 the famo-
5. 1 intin v Aieching’

Lessr the
stnplisanf the speeies, welgh
up 1o 4Ekg and fly =t 85
sokrph when migrating loog
distapressuch asthe)oermn
sy Pron Uras to Kutchin Gu-
jarat, said Mrugank Prabhy,
sipptial gt Bambey Natural
Histary Scxaiety .

#1 saw sround 50 decapity
e Bamoingo beeds Iying over
the plice betinvm Gratopar
‘undepet and Shreyss Talkies
wiwe 1 ot there wround
Ay, said Sopl Dagwe, 2
sendent of wildilfe mannge-

h{whareiddes in the caki
sty"A Sow dond Dinds dangled
Proan ectric wires shove So-

agh
- Hatpelt Lekhande, & resident
of Parsd Nagas, said she heand
& g hud wound B0y
P4 run nto e chawd © In
vestigans and found o mutily
ted biirst bt erasond fhe ush
e pornagatol sabestos Toof,
ieavinga gaping bale its head-
Jera bexty was smasted oo
the Booe, e walls weie splat
teved with blood. 1l was stio-
¥isg,” said Lokhande, whoad-
dodf thuet Socsl polles and fie
brigade porsotnel  helped
hwxn clivr thevargiss
There was chacs down the
atrowd, said Privesh Mody, 3 re
wener trisg NGO Resqing As-
octstion for Wildlie Wollare
LRAWW) who wak poort of the
seuxh ant sescue operatym,
Tl Morday night, af Joost 28
carvaises hast boen founy. As
wrd apevid, SOt gakb s
B Xt oot ind thewre wis cliae
oa, rald Mod}, adaldng Mand P
g Rapt calling ol W tha v
{unteerson apating body part
s Hird here, a bouk there, 3
P Wing elsesdiare. “Mutlla:
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I QYR Regional Office {WCZ)

GOVERNMENT OF INDIA Ground Floor, East Wing

qatEeer, |9 g werany aRads Harer New Secretarial Budding

. MINISTRY OF ENVIRONMENT, FORESTS & Civil Lines, Nagpur - 440001

CLIMATE CHANGE apeolcentral ngo.gov.in

F. No. FC-AMRT1/2017-NGP| 2120 Date: {3 February, 2018
T

To
s~ The Secrelary,
Govi. of Maharashira,
Revenue & Forest Depaitment,
Mantralaya, Mumbai-400032.

Sup:  Diversion of 0.46 ha of Reserved Foresl and Mangrove Forest land in favour of ity &
Industrial Development Corporation of Maharashira Ltd (CIDCO), Belapur Railway Station,
£8D Belapur, Navi Mumbai for development of passenger water fransporl terminal in Thane
Pistrict in the State of Maharashtra.

Sir,

| am direcled to refer to the Addl. Principal Chigf Conservator of Forests & Nodal Officer {FCA),
Gavernmen! of Maharashtra's lefter no. Desk-17MC/AIND 12486/(61)/2/16-17 dated 01.04 2017 on the
above subject seeking prior approval of the Cenlral Government under Section - 2 of the Forest
{Conservation) Act, 1980 and letter no. Desk-17/NC/MAD 12486/61)/147B/2017-18 daled 21.03.2017
forwarding additional informalicn as soughl by the Regional Office vide its leller of even number dated
2052017 Afler careful examination of the proposal of the State Government, ‘in-principle’ approval was
accorded by the Central Governmenl vide its letter of even number dated 25.09.2017 subject lo fulflment of
certain conditions prescribed therein. The Addl. PCCF & Nocal Cficer (FCAj, Governmenl of Maharashira
has now subitted a report on the compliance of conditions stipufaled in the ‘in-principle” approval snc
requested the State Government to grant final approval to the proposal.

in this connaclion, | am directed to say thal on lhe basis of compliance report submilied by the
Addl PCCF & Nodal Officer (FCA), Government of Maharashtra vide his letter no Desw-17NCAD-
12486/61)/2717/17-18 dated 902.2018, the Central Government hereby accords final approval under
Seclion -~ 2 of the Forest (Conservation) Acl, 1980 for diversion of 0.45 ha of Reserved Forest and
Mangrove Forest land in favour of City & Industrial Development Corporation of Maharashira Lid (CIDCG;,
Belapur Railway Station, CBD Belapur, Navi Mumbai for development of passenger wales transpodt tlarminal
in Thane District in the State of Maharashtra subject to follgwing conditions:

i, Legalstatus of the diverted forest land shall remain unchanged.

i Compensasory afioresiation over the degraded forest land of 1.0 ha w beu of forest land being
divertad, shali be raised and mainfaned by the Stale Foresi Department trom fhe funds siready
provided by the User Agency,

i Compensatory afforestation and peral compensatory afforestation shail be raised &5 per approved
CA scheme from the funds already provided by fhe User Agency The scheme may include
appropriate provision for anticipated costincrease for works scheduled for subsequent years:

v, The Yale Govermnment has realized the Net Prasent Value (NPV) of the fores! fzand beny divened
pnder this proposa from Lhe User Agency as per the orders of the Hon'ble Supreme Court of india
daleg 28.03.2008, 24.04,2008 and 09.05.2008 in Wit Petition (Civil} No 202/1995 and the
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cuidennes issacd by this Ministry vide s lotter No, §-3/2007-FC oated 05.02.2008 in tiy requrd.
The User Agency shall pay the sddivonal arount ol NPV, if 50 detenmined. a5 per the final decision
! the Hon'ble Supreme Court of 'ndia;

The User Agency shall pay the addivonal amount of NPy, if so determined, nis per the final decisicn
of ihe Hon'ble Supreme Court of India;

Funds, if any, 1o be realized from the user agency uncer the projzct in fulure, except the funds
realized for regeneration/ demarcation of salety zone, shall be transferrsd to Ad-hoc CAMPA,
ihrough e-challan, in the Saving Bark Account pertaining lo the State concerned;

Tre User Agency shall obtain ihe Lnvronment Cearance as pel e provisons of the
Envifonmental {Protection) Act, 986, if required:

The houndary of the diverted forest land, shall be demarcated on ground 2t *he project cosl, by
erceting four feel high reirforced cement concrele pilars, each inscribed with its serar number
forward and back bearing and distance from pliar to pillar;

Tre Stale Governmenluser agency shall fake prior permission from Hon'ble High Courl for
Mangrove cutiing before issue of order for diversion of the forest land in accordance with Heo'ble
Mumbai High Ceurt order dated 27/4/2010 in PIL 87 of 2006. Diraclions to be passed by the
Horble Court shall be binding on the User Agency.

Baseline study, submitted aiong wath the oroposal, on flora conducted by the Saiim Ali Cenler for
Ormithology and Natural History {SACON} in Thane creek mentioned several Schedule-! species in
the area The User Agency shall suitably contribute financially in the management plan, if aiy being
implemented In the area, towards he conservation of the faunal diversity.

The User Agency shall obtain peymission from the competent authorily under CRZ nofification, if
required.

The user agency, if applicable, shail arange 1o raise strin plantation on either side of the road and
ceriral verge at project cost, as per IRC spezification, with mainlenance of 7-10 years:

Wherever possible and lechnically feasible, the User Agency shall undertake sfforestaiion
measures along the roads within the area diverted under this approval, in consultation with the
Slate Forest Department al the project cost.

The reciamation of quarry should be done under the supervision of the State Forest Depariment.
The quarry shall be reclaimed and afforested completely before the project s closed

Overburden shali not be dumped outside the width of the road. The rauck generaled in the sarth
cullings vill be dispased of at the desgnated duniging sites and in o case s muckidebris will te
allowed 1o roll down the hill slenes.

The user agency will provide relaining walls, breast walls anc drainage as per requirament to make
ine slope stable.

The User agency, if required, will underiake comprehensive soil conservation measures at the

_~project cost in consultation with the State Forest Depariment

The designing of culveris/bridges, if any, cver the nalural streamisiriversicanals should be done it
suck a manner that i does not hamper the natural course of water, does nol give rise o water
logging, and also does not hamper movemen of wild arimals.

No labour camp shall be established on the forest land;

by,
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vs  Inelser Agency shall provide fuels preferably ailemate fuels 1o the labourers s
o1 ihe site 50 as 10 avoid any damace and pressure un the newrby forest areas,

7 ima stefworcng

xa  1he forestland shall not be used for any purpose other than that specified in the poposa’

xii The layout plan of the proposal shall rol be changed withoul the priof eppicval of tne Ceniral
Government.

vt The forest land proposed to be diverled shall under no circumstances be transterrad 1o any other
agency, department or person without pricr approval of the Central Government.

wiy  Nodamage 1o the flora anc fauna of the adjoining area shall be caused;

xxv  Any iree felling shall be done only when it is unavoidable and that too under sincl supervision of the
State Forest Depariment;

xx¢. The user agency in consultation with the State Govemment shall create and mainlain siternate
habitalhome for the avifauna, whose nesling trees are to be cleared in this project. Bud's nests
artificially made out of eco-friendly malerial shall be used in the ares, including fores! area and
human settlements, adjoining the forest area being diveried for the project;

woii. The State Goverament shall ensure that settiement of nights, in terms of the Sereduied Troes amd
Ciher Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006, if any, have baen
compleled in accordance with the relevant guidefines issued by the MoEF&CC in this regard,

xwii The user agency shall submit the six monlhly self-compliance report in resoect of the above
conditions as on 315 July and 318 January to the State Government and to the concermed Regicnal
Office of the Ministry requiarly.

xxix. The State shali also monitor the compliance of condilions of the: Stage-t approval and an annual
report on the same may be submitted lo this office as on 31 December every year.

w. Any cther condition that the concerned Regional Office of this Ministry may stipulate. from time o
time, in the interest of conservation, protection and development of forests & wildlife, and

wxi The User Agency and the State Government shall ensure compliance to provisions of the all Acts,
Rules, Regulations and Guidelines, for Ine time being in force, as apphcable o the projeut

Yours faithiully

&y
Charan Jeet Singh
Smgstist T
Copy o
1. Tha PCCF, Government of Maharashira, Nagput
2 The Nodal Officer FCA), Olo of the PCCF, Government of Maharashira, Nagpur.
3 The Directof (ROHQ), MoEF3CC, Indira Paryavaran Bhawan, Jorbagh Road, Aligan] New Deihi
4 User Agency, f‘
5. Guard Fiie, - iwf -
{Charan Jeet Singh)

Seigntist O
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1 MUMBAL VIZTERINARY COLLEGE, PAREL ARIMBALIZ MnZils
nve
u IEXR)
s NECROPSY NEPORT
: Qwner: RFO M"“IQWOS’GS. New Mumbai Specios: Avian (Flaminge) Apc:Adult
P Date of Jeath: 25i04/2024 (G.30AM) Calor: Black-white bird (1) M No; $3724

Pate & Time of PM: 25/G472024 (04,00 PM).
Neeropsy by: De PV Meshan, Dr.Risan, Dr.Pavap, Dr. Yagesh, Di.Shubhenkee, D il

Tiistory: AS per tht ownes infenmation, birds found dead axd presented for poctiorniom
cyemination.

Fxfernal_cxamination: Body condition was good. Rigor morlis was present. Ocular mucus
membrane was slightly pale. Wound observed on dorsal spine. Broken feathers wete neticed.

Lnferna) examination:
Peritoneat Cuvity: Multifoca! hemorthages were chserved.

" Respiratory Syslem:
Trachea: Mucoid exudates were noticed in tracheal lumen.
Lungs: Avtolysed (+).
Air sac: NAD,

Circulatorv System:
Pericardium: NAD.
“H{earti Dark 768 Th colour, Smooth in ooasiseny-Arelyssd (+).

Digestive svstem:

Oesophapus: NAD

Gizzard: Found impacted with sand particles. Autolysed (+).
Proventriculus: Autolysed (+).

Intestine: Autolysed {++1).

Liver: Autolysed (+).

Lymphoid Svstem:
Spleen: Autolysed (3).
Caccal toasil: Autolyszd (+).

Urapenitat System:
Klidneys: Avtolysed ().
Cloaca: NAD.

P ATHOANATOMICAL DIAGNOSIS
As most of vital organs were highly gatolysed, hence
ascerizined.”

¥Exnct eause of denth of bird cannet be

NOTE: Mild=+ Moderatei+, Severc=it+

eevemrarneeERd OF REFOA-wverermenen

= ASSa; AATOEN:
Alshi Yoanr a v Vot
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AR Atnharnxhten Animal & Fiskery Scienees University ez
e DEPAWTMENT OF VETERINARY PATIOLOGY f(;\?\[;i
N BHURMTIAT VETERINARY COLLEGE, PANEL, MUMIAT- 12 ‘1‘,11".1“;
Ry {3 nve
—.-'--‘_._ﬂ__._'_ 1808
NECIROVSY REPORT
Owuer: RFO Mangrooves, New Mumbai - Species: Avian {Flunfngo) ApezAdult

Date of doath: 250472024 (6.30AM) Colar: lack-white bind (2) PMNo $4724
Unte & Thoe of PB: 25/04/2024 (04.00 "1y

Necropsy byt DUV Meshram, DeKiran, Dr.avan, D, Yogesh, Dr.Shubhankee. Dr.Priti

tistory: At per the owner information, Wieds found deod and presentzd for puostmonem
gramination, )
Eaiernal cxaminglion: Bedy condilion was lair. Wound was roliced on ventral sbdamen, Ocular
raucns membranes were pale, Fenoral fracture was nodiced.

1nfernat cxamination:
Peritoneal Covity: Subcutoneousty muliifocal haamonhages were abserved on keel bone.

TRespiratory System:
Trachea: NAD.

Lungs: Multifocal area of gongestion was cbierved.
Airsac: NAD.

Circulatory Svsiem:
Pericardiam: Congestion was noticed.

- Henrt-Conpestion of-organ was noliced on cul scetien. On cat section oll chambess of heart were
found empty.

Digestive sysiem:

Ocsephagus: Congestion was observed.

Gizzard:. Impacted with sand particle.

Praventriculus: NAD

Totestine: Severely congested, haemorhagic intestinc

Liver: Fizm in consistency. Edges were shirp. Agonal congestion of organ wes noticed.

Hacmz{iopoietic System? . : o RS E
Spleen: Severe congestlon was observed. o .
Caeca) toasils NAD.

Uropenital Sysiem:

Kidneys: Firm in consistency. Multifocal area of congestion was neliced.
Ctoaca; Conpestion was obstrved.

——— v e

PATITOANATOMICAL DIAGNOSIS

The nbove post morlém suggestive-of “Ca rdioresplratory fallere” a5 cause of death

NOTE: Mild=+, Moderate=++, Sevepes+i-
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MUMBALVETERINARY COLLEGE, PAREL, MUMDAT T

NECROPSY REPORT

Owner: RFO Mongrooves, New Mumbal - Species: Avinn {Flamingo) Ape:Adull
Daic of denth: 2570402024 (6.30AM)  Color: Binck-while bird (3) PaINa: 55724
Date & Time of PM: 25/0472024 (04.00 Pi).

Necropsy by: DeP.V.Meshrun , Dr.Kiron, Dr.Pavan, Dr.Yogesh, Dr.Shubhenkez, Dr.Priti

History: As per the owner infonnation, birds found dead and presenled for postmoriem
cxamination.

Fxteonnt exaninagion: Body condition was feir. Qeular mucys marbraies were pale,

Internal exmmnination:
Peritoneal Cavity: NAD. . .

Regpiratory Sysiem:
Trachea: NADD 7
Lungs: mullifecal arcs of congestion was ebserved.

Alr sae: NAD,

Circuisiory Svstem:
Pericardiona: Conpestion was noticed.
Heart: Congested of organ was noticed on cut seetion. On cut seciion, meager amount of blood

clots were noticed. e i -
e e TR NN = .

Digestive system: ’ :
Oesophagus: NAD.. !
Gizzard: Impacied with sand pesticie.
Proventricelus: NAD
Tutestine: Severely congested. Hemorhages were observed.

. Liver Firm in consistency. Edges were sharp. Aponal congestion of organ was noticed.

Lvmphoid Svsiem: - . - . -
Spleen: Severely coagestion was observed. it s .
Caecal (onsil: NAD. .

Uropenital Svsiem:
Kidneys: Firm in consistency. Multifocal nrez of congestion was noliced,

Cloaca: Conpestion was observed, l

PATHDANATOMICALDIAGNUSIS . . - i

The above post moricm suggestive of "\Cnri]iurcs;ilr-nlo.ry failure® ns o Cause of denth, i

NOTE: Mild=t, Moderate=+-+, Severe=+H+
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NECROPSY REPMORT
iry
.},f Osvacr: RO Mangrooves, New Mumbai - $peeies: Avisn (Iiamingo) ApciAdut
v Dnale of denth: 25/04/2024 {6.30AM) Colar: Nigek-white bird {43 PMNa: 36/24
Pate & Time of PM: 25/04/2024 (04.00 PM).
Necropsy by: Dr.P.V Meshran, Dr.Xiean, Di Paven, D Yogesh, Nr.Slwbbankee, D Pritr !

Wistory: As per the owner infonmation, birds found dend 2l metented for posimortem
cxamination.

External _cxamination; Body condition was fair.  Ocular mucas membrancs were pale.
HBemorrhapic thigh muscle was obscrved.

Inicrnal examination:
. 14 Peritoneal Cavity: subcutaneously Multifegal haemorrhages were cbserved.

Respirstory System:

TracbearNAD. -~ - .. . L .

Lungs: Multifocal area of- ved hépatization was observed. Multifocal arca of coagestion was !
observed. i
Alr sac: BAD. i

Cirgulatory System;

Pericsrdinm: Conjestion.was uoticed. |

Heurt: Congested of organ was noticed on cut section. On tut section, meager amount of blood
¢lots were noticed. :

y .

Dipestive systeny : i
Cesoplragust NAD. I
Gizzard: Impacted with sand particle.

Proventriculus: Hemorrhages were notieed,
L 2 Intestine: Scverely congested.
Liver: Firm in consistency. Edges were sharp. Aponal congestion of orgon was noticed.

Lyvmohoid Svstem:  ©. .. et o -
. Spleen: Severely congestion was chserved. ' i
Caecal topsil; NAD,
Urogenita) Svstem: l|
_ Kidpeys; Firm in consistency. Multifoce! area of congestion was naticed. %
Cloaca: NAD. ’ ’ .

PATIHOANATOMICAL RIAGNOS)S .
The sbove post moriern suggestive of “Cardloresplratory fallure” ns n ¢ouse of death i
NOTE: Mild=+, Moderale=1+, Soverc=H |
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NECHOPSY REPORT
Owher: RFO Margrooves, New Mumbai Specics: Avian (Flamings) ApeAdali

Dale of dealh: 28/04/2024 (6.30AM) Colare Dlagk-white bird (5) PMPMa. 5772
Dafe & Time of TM: 25042024 (04,00 ).
Neeropsy by: De.P.V Meshram , Dr.Kiran, Sr.Pavan, Dr.Yogesh, Dr.Shubhenkee, De Priti

1{‘;5\9;'}': As par the awner information, bisgs found desd and presepied fuor pmlmoncni
exgminaion

Externsl cxsmination: Body conditign was fair.  Qeular muchs membranes were pale.
Hemorrhagic thigh mustlc was observed

lgtcrnal examination:
Peritoncal Cavily: subcutancously multifocat haeomhages were observed.

Respiratory System:
Trachen: NAD,
Lupgs: Multifocal arca of congestion was observed.

Air sac: NAD.

Circulatory System:
Perlcardium: Congestion was noticed.
~Heart; Congested of crgan was naticed on cul section. On cut section, meayer amount of blood

clots were noticed.

Digestive systems. ,

Dcsophagus: NAD. - -~ ¥

Glzzard: Impacied with sand particle.

Provestriculus: Focal areas of hemorrhages were noliced.
Intestlve: Scverely congested.

Liver: Fim in consistency. Agonal congestion of organ was noticed,

Lymphoid Systems:
Spleen; Severely congestion was observed.
Caecal foosil: NAD., =

Uropenital Sysiem:
Kidpeys: Fion in consistency. Multifoce! arcs of congestion Was noticed.

Cloaca: NAD.

PAW!OANATOMiCAL DIAGNOSIS
The sbove post moriem sugpestive of aCardioresplratory failure” as o cause of death

NOTE: hild=+, Moderale=t+, Severe=sti -
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DEPATUVMENT OF VETERINARY PATIOLOGY
MUMBAL VETERINARY COLLEGE, PARVL, MUMBAIIY

NECROPSY REPORT

gwner: RFO Mangreoves, New Mumbai - Species: Aviao {Flamingn? AperAdult
pate of death 25/0472024 (G.30AM) Cotar: Dlack-white bird {(6) I"MNo: 58724
Date & Time nf PM: 25/04/2024 (04,00 PM).

Neeropsy bys Dr.P.V Meshram , Dr.Xiran, DePaven, D, Yopesh, Dir.Shubhankee, Dr.Priti

» - - e
History: As per the pwner information, birds fousd dead and peesentzd for posimonier
cxaminatian.

Eateronl examinalion: Broken body parts with scvere decomposition were poticed.

mtn:\l examinglion:
'b Tertoneal Cavlty: Autolysed ().

. Respiraiory Svslem:
Traches: Autolysed (+++).
Lungs: Autolysed {H+),
Ajr sacs Autolysed ().

Cirenlotory System:
TPericardiums: Autolysed (++)-

Heart: Autolysed {+++).
Digestive sysiem:

Oecsopbagus: Awtolysed ().
Gizzard:. Autolysed {+++).
Proventriculus: Autolysed (++).
Iulestine: Avtolysed (1)
Liver: Autclysed ().

[vmphoid System; . .
Splcent Autolysed (-++) SR T
Caeeal tonsil: Autolysed (+-++). '

. Urspenital System:
Kidreys: Autoiysed (1),
Cleaca: Avtolysed (+4+).

PATHOANATOMICAL DIAGNOSIS
As most of vital organs were highly-autolysed; tieate “Exnet cavse of deaih of-bird canzat be
pscerizined,” C o

NOTE: Mil=+ Moderate=4+, Severe=ti+

------------ £nd of Report--—veeare-.
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